15.05.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

15/05/2013
COURT NO. 2
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

1. FAO(OS) 440/2012 RAGHUBIR SARAN CHARITABLE SIMRAN MEHTA
TRUST CHINMOY PRADIP SHARMA
VS. PUMA SPORTS INDIA PVT SAYAN RAY
LTD.

2. FAO(OS) 52/2013 RAGHUBIR SARAN CHARITABLE SIMRAN MEHTA
TRUST CHINMOY PRADIP SHARMA
VS. PUMA SPORTS INDIA PVT SAYAN RAY
LTD.

AT 10.30 aM

3. W.P.(C) 1853/2013 CONSORTIUM OF M/S SIEMENS C. MUKUND

CM APPL. 3538/2013 AKTIENGESELLSCHAFT AND FIRDOUSE QUTB WANI
CM APPL. 4250/2013 SIEMENS LTD. ANIRUDH
VS. DELHI METRO RAIL EKTA BHASIN
CORPORATION LTD AND ANR RAVI KUMAR
B.L. WALI

ARUNAV PATHNAIK

4. W.P.(C) 2615/2013 ALSTOM TRANSPORT INDIA RISHI AGRAWALA
CM APPL. 4949/2013 LTD. & ORS FARAZ MAQBOOL
VS. UNION OF INDIA & ORS RAVINDER AGARWAL
AMIT YADAV
B.L. WALI

PRIYANKA SAIGAL
ARUNAV PATNAIK

COURT NO. 6
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M

1. LPA 1122/2004 DELHI DEVELOPMENT AUTHORITY
VS. SH. B.L. PATNEY

2. LPA 27/2005 SHRI B.L. PATNEY (DECEASED THROUGH LRS)
VS. DELHI DEVELOPMENT AUTHORITY & OTHERS

3. W.P. (C) 21859/2005 SHRI B.L. PATNEY (DECEASED THROUGH LRS)
CM APPL. 14321/2005 VS. DELHI DEVELOPMENT AUTHORITY & OTHERS

THROUGH: - SH. V.K. SHARMA WITH SH. NEERAJ GUPTA, SH. B.L. PATNEY RESPONDENT IN LPA 1122/2004
AND APPELLANT IN LPA 27/2005 AND W.P. (C) 21859/2005
SH. RAJIV BANSAL WITH SH. DEVVRAT SINGH FOR DDA APPELLANT IN LPA 1122/2004 AND RESPONDENT
IN LPA 27/2005 AND W.P. (C) 21859/2005

4. W.P.(C) 8848/2006 SANTOSH KUMAR BHARTI SAKESH KUMAR
VS. UOI & ORS BARKHA BABBAR



15.05.2013 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 33

(DIVISION BENCH-8)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

1. CRL.A 444/2010 RAVI KUMAR @ SONU AND ORS VIVEK SOOD
VS. STATE RITU GAUBA
2. CRL.A 595/2010 ASHWANI DUBEY & ACHHANWA VIVEK SOOD
VS. STATE RITU GAUBA

COURT NO. 19
HON'BLE MR. JUSTICE J.R. MIDHA

AT 2.30 PM
1. MAC.APP. 110/2006 CHARANJEET SINGH ANJU JAIN
VS. MAHAVIR SINGH AND ORS. HITESH SACHAL
S.L. GUPTA
RAM ASHRAY

VIKAS CHANDRA

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 349/2000 KRISHNA & ANR K.B. ANDELY
VS. STATE OF DELHI M. SHAMIKH

M.N. DUDEJA

2. CRL.A 396/2000 RAMESH K.B. ANDELY
VS. STATE OF DELHI M. SHAMIKH

M.N. DUDEJA

HIGH COURT OF DELHI
14TH MAY, 2013 REGISTRAR (LISTING)



15.05.2013

AT 4.15 P.M

1. Cs(0s) 384/2008

2. CsS(0S) 1446/2011

AT 2.30 P.M

20. ARB.P. 362/2011

AT 2.15 P.M

20. I.A. 13192/2009
In CS(0S) 1943/1998

21. CS(0s) 6/2004

22. Cs(0Ss) 3015/2012

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 2

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE MANMOHAN SINGH
HON'BLE MR. JUSTICE RAJIV SHAKDHER

MOHAN LAL PROPRIETOR OF
MOURYA INDUSTRIES

Vs. SONA PAINT &
HARDWARES

MICOLUBE INDIA LIMITED
Vs. RAKESH KUMAR TRADING AS
SAURABH INDUSTRIES & ORS.

*kkkk

COURT NO. 19 (0OS-G)

HON'BLE MR. JUSTICE J.R. MIDHA

SAP INDIA PVT LTD
Vs. M/S ZENITH SOFTWARE LTD

COURT NO.17 (0S-B)
HON'BLE MR. JUSTICE M. L. MEHTA

SITA KASHYAP THRU LRs.
Vs. HARBANS KASHYAP & ORS.
CD+

BHARTESH KUMAR JAIN
Vs. PHOENIX INTERNATIONAL
LTD., AC+

HEMANT KUMAR
Vs. SADHNA SHARMA AND ORS

A.K. GOEL,MD. SAZID
RAYEEN, SUDHIR, MOHAN

VIDHANI,RAHUL VIDHANI , RANJEEV

KUMAR ,ARUN JAIN,PRATIBHA M.
SINGH , ASHOK GOEL

K.G BANSAL,DUA
ASSOCIATES,ANAND AND
ANAND,S.K. BANSAL,VIKAS
KHERA , PANKAJ KUMAR, PRAVIN
ANAND, SAIF KHAN, SUDHIR
CHANDRA AGGARWAL, JASPREET
SAREEN,ANGAD VARMA, PRATIBHA
M. SINGH

LAKSHMI KUMARAN AND
SRIDHARAN , RAHUL

BERUAR, SUBHASH BHUTORIA,
AJIT NAIR

SURINDER K PURI,PURI AND
CO,ASHISH KAPUR, H.L

KAPUR, SUGRIVA DUBEY MALDEEP
SIDHU,ROHIT SINGH,KARTIK
MITTAL,S.K. PURI,GAURAV
PURI,NUPUR PANDEY, JASMINE
SETHI, PRAVEEN KUMAR

MANOJ SHARMA, ARJUN
BHANDARI,B.K.SINGH,J.P.
SINGH,H.P. SINGH,KAPIL
KAUSHIK

AMIET ANDLAY,AMIET, SASAN,DR.
R. SASAN,ARUN KUMAR SHARMA
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